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h  tb »  variotta n u n Uobi are still be
ing dtacuaaaid In the L IU 1, and other 
foruma. It la too early, therefore, to 
say what effect these schemes will 
have on India’a International monetary 
commitznenita.
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Seizure of smuggled Gold

H I. Sbri George Fernandes:
8hrt 8. M. Joahl;
Shri Madtal Ltanaye:
Shri jr. H. Patel:
Shri 8. M. Bauer Jee:

Will the Minister of Finance be 
pleased to •tite:

( « )  the total quantity of contra
band gold seized by the Customs and 
other Government agencies during the 
last five years;

(b )  the value thereof at Indian and 
International prices;

(c )  how this (o ld  is disposed of; 
sad

(d) whether there have been cases 
•ot n isa p p n p riitta  of the gold 
seizes l>y certain officials?

The Deputy Prime MMetet- and 
Minister o f Finance (Shri MenuJI 
I)rail); (a) The total quantity of 
contraband gold seized by the Cus
toms and Central Excise authorities 
during the years 1962, 1963, 1964, 1965 
and first half-year of 1966 is 9929 
kgms. The information in respect of 
the second half-year of 1966 is being 
collected and will be laid on the Table 
of the Sabha.

(b) The value of the gold mentio
ned in (a) above at international rate 
is Rs. 532 lakhs (approx.). The market 
value o f this gold is Rs. 1169 lakhs 
(approx.).

(r) Gold after confiscation is deposi
ted in the Government mint.

(d) No case of misappropriation of 
the gold seized has come to -the no
tice of the Government.

Accommodation for Homeless
318. Shri George Fernandes:

Shri S. ML Joshi:
Shri Madhu Uaiaye:
Shri 1 H Patel;
Shri Yasbpel Slnrh:
Shri 8- C. Sumanta:
Shri SMheahwar Prasad:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) the number of houses needed to 
house the people who are either 
homeless or live in slums, dilapi
dated buildings, hutments and sub
standard houses;

(b) the number of houses which are 
being built annually by the Housing 
Boards, private and public sector em
ployers to house their employees and 
by landlords; and

(c) whether Government are con
sidering any proposal to start a 
lottery to find resources for housing 
construction?

The Deputy MlaMer la the MUtater 
ef Werka, — sNg « a l l a»H| <«art 
Ithel Stack): (a) The short** of
houses la urban areas in April, IMS.




